NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Co. Appeal No. 348 /252/NCLT/AHM/2018

Name of the Company: Nareshbhai Purshottambhai Antala & Anr.

(Siddharth Remedies Pvt. Ltd.)
V/s.

Registrar of Companies

Section of the Companies Act: section 252 (1) of the Companies Act, 2013

S.NO. NAME (CAPITAL_L_E_TTERS) _DESIGNATION ~_REPRESENTATION _ SIGNATURE

1.

ORDER

None 1s present for the Appellant. None for the ROC.

List the -matter on 29.08.2018.

MANORAMA KUMARI HARIHAR PRAKASH CHATURVEDI
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 20" day of July, 2018.




